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AMRITSAK o i l  w o r k s  (ACQUilSI- 
nO N  AND TRANSFER OF UNDER-
TAKINGS) BILL*

! THE-MINISTER OF STATE iOF 
THE m i n i s t r i e s  OF CIVIL AVIA-
TION AND CIVIL SUPPLIES (SHRI 
BHAGWAT JHA AZAD): I beg to 
move for leave to introduce a Bill to 
provide (or the acquisition and trans- 
fe. of the right, title and interest of 
the undertakings o£ the Amritsar 
Su '̂ar Mi'ls Company in relation to 
the Amritsar Oil Works with a view 
to sustaining and strengthening the 
nucleus of pub ic owne<j or controlled 

.units required for ensuring supply of 
wholesome vanaspati and refined edi-
ble oils to the public at reasonable 
prices and thprebv to give effect to 
the policy of the State towards secur-
ing tho principles specified in clauses 
Cb) and (c) of article 39 o* the Consti-
tution.

MR. CHAIRMAN; The question is:

“That leave be granted to intro-
duce a Bill t.o provide fc>r -the ac-
quisition and transfer of the right, 
tit’ e and interest of the under-
takings of the Amritsar Sugiar Mills 
Company in relation to the Amrit-
sar Oil Works with a view to 6us- 
tainin.? and strengthening the 
nucleus of public owned or con- 
tro'led units required for ensuring 
supply of wholesome vanaspati and 
refined edib’ e oils to the public at 
reasonable prices and thereby to 
give effect to the policy o f the State 
towards securing the principles 
specified in clauses (b') and (c) of 
article 39 of the Constitution,”

The motion was adopted.

SHRI BHAGWAT jHA AZAD; 1 
iatroducet the B ill.

14.52 hri. 14 54 hrs.

MATTERS UNDER RULE 377

(I) R e po r t e d  P l i g h a t  o f  v i l l a g e s

DUE TO COUSRE OF OLD ROAD BY VABA- 
NASI C a n t t . A r m y  a u t h o r i t i e s .
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